
CENTRAL ADM IN1SI'RAT.IVE: TRIBUNAL 
ERNAXULAK BENCH 

0,i.No.353 of,1 99 

Monday this the 4th dy of April, 1994 

COR? 

Hon'ble Hr.Justice Chettur Sankaran Nair, Vice Chairman 

Hon'ble Mr.P.V.Verlkatakrishflan, Administrative Member 

K. K.Ananda Krishnan, 
Pandan Hou se, West of Rai iway cutting, . 

Valapattaflarn. 670010, Kannu' Dist. 	• .Applicaflt 

(By Advocate Mr.A,K,Bsheer) 

V . 

1, superihtendert of Po 0ff ices, 
Kannur Division, Kannur.1. 

Director of Postal Services, 
Northern Region, NadakkaVu, 
Calicut-il. 	 / 

Post Master General, Northern 
Region, Calicut-li. 

4, Chief Post Master General, 
Kerala Circle,TriVafldrUm. 	,,.ResponcJefltS 

(By Advocate Mr. Mathew- J Nedumpara, AddlCGSc 

ORDER 

CHTUR SANKRAN NAIR(J), VICE CHAIRIAN 

Applicant seeks to command respondents 1&2 

to put him back as Assistant Post Master (Accounts). 

He would submit that for no good reason he was 

directed to hand over charge of that post by 

Annexure.Al order. Since applicant.has sought 

and obtained voluntary retirement with effect from 

1.4.94, the question of ,  restoring alicant to the 

post does not arise. 

2. 	But, his request for Bienniel Cadre Review 

...2 



1' 

-2-. 
I. 

must be considered and a reasoned order passed 

thereon within two months. Ret iral benefits due 

to applicant also will be paid within two months 

from today subject to satisfying conditions like 

issue of No:'Liability Certificate and other 

requiremts, but those dealing with such certificates 

will act with expedition. 

3 	Applicant has a grievance that without any 

reason he was directed to hand over charge' (nexure-i) 

and that thus a stigma was cast on him. If applicant 
- 	

has any such grievances, he must make a representat- 

ion to the Chief Post Master General (4th respondent. 

4th respondent shall hold an enquiry into the matter, 

afford an opportunity to applicant, to subantj ate 

his case and pass .a reasoned order thereon i4thih 

four months of the date of receipt of the represent-

at ion. 

4. 	Application is disposed of with the af ore-. 

said.directions. No costs. 

Dated 4th April, 1994. 

P.. 	 CHEI'TUR SAN.RAN NAIR(J) 
DM IN I& RAT lyE MEMBER 	V ICE CHAIRMAN 

ks44. 


